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been made to educate them through non-
formal education centres; and 

(c) if so, the number of such centres set 
up in Orissa so far? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI OEVI 
LAl): (a) to (c). Educational facilites have 
been provided to children of marine fisher-
folk in four coastal districts of Orissa through 
forty Non-Formal Education Centres (NFEC) 
established with the assistance of Bay of 
Bengal Programme (BOBP) since 1983-84. 
They are Balasore (19 NFEC), Cuttad< (5 
NFEC), Puri (8 NFEC) and Ganjam (8 NFEC). 

Violence on Indo-Burma Border in 
Manipur 

654. SHRI BHAKTA CHARAN DAS : 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether VIOlent Incidents are on the 
increase on the Indo-Burma border in 
Manipur; 

(b) it so, the steps taken to check the 
growing violence on that border area; and 

(c) the details of the security measures 
taken in those sensitive border areas? 

THE MINISTER OF HOME AFFAIRS ( 
SHRI MUFTI MOHAMMAD SAYEED): (a) 
No marked increase In violence has been 
noticed in areas of the Indo-Burma border 
since the begining of this year. 

(b) and (c). The entire State of Manrpur 
has been declared as disturbed area under 
the Armed Forces (Special Powers) Act 1958. 
Meitei Extremist Organisations. viz People's 
liberation Army (PLA), People's Liberation 
Party Of Kangleipak (PREPAK) etc in Manipur 
have been declared as 'unlawful associa-
tions' under the Unlawful Activities (Preven-

tion) Act 1967. Intelligence reports about the 
reported plans of under- grounds are shared 
with the State Government. Vigil on the 
border is being maintained. 

Declaration of Main Central Road in 
Kerala as National Highway 

655. SHRI P.C. THOMAS: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government have received 
Memoranda for declaring Angamalli- Trivan-
drum road in Kerala known as Main Central 
Road as a National Highway; 

(b) whether any investigation has been 
conducted thereon; 

(c) whether Government propose to 
dectare the Main Central Road In Kerala as 
a National Highway; and 

(d) if not, the reasons therefor? 

THE MINISTER OF SURFACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TIONS (SHRJ K.P. UNNIKRISHNAN) : (a) 
Yes, Sir. 

(b) No, Sir. 

(c) and (d). Owing to final stringency 
and other priority considerations, it has not 
been possible to accede to this request. 

expansion of Telephone Exchanges In 
Ernakulam District In Kerala 

656. SHRI P.C. THOMAS: Will the 
MinisterofCOMMUNICATIONS bepleased 
to state: 

(a) the details of proposals for expan-
sion of existing telephone exchanges and 
installation of electronic exchanges at 
Puthencruz, Piravom, Vazhakkulam, 
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Pothanicad, Kizhakkambalam Koothat-
tukulam, Pandapally and Pambakkuda in 
Emakulam District of Kerala; 

(b) the present status of these propos-
als and the capacity of each exchange to be 
installed there; 

(c) whether STD and inter-dialling facil-
ites will also be provided in these exchanges; 
and 

51. No. Name of Exchange 

(d) if so, when and if not, the reasons 
therefor? 

THE MINISTER OF ENERGY AND 
MINISTEROFCIVllAVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) and (b). There are 
plans to replace the following exchanges 
with higher capacity electronic exchanges 
as per programme subject to availability of 
equipment. 

Capacity Pfannedfor 
Commissioning 

1. Puthencruz 500 hnes RLU of 
E-10-8 exch. 

1993-94 

2. Vazhakulam 2000 lines C-DOT 1992-93 

3. Pothanicad 512 Port ILT 1990-91 

4. Pandapally 512 Port ILl 1990-91 

There is a plan to expand eXisting 
Pambakkuda exchange from 200 lines to 
400 lines during 1990-91. 

There are no proposals at present ei-
ther for expansion or installation of elec-
tronic exchanges at Piravam, Kizhakkam-
balam and Koothatukulam. 

(c) and (d). All the 8 exchanges are 
already having group dialling facility, SlD 
facility is planned for Piravam, Vazhakulam, 
Kizhakambalam and Pambakkuda ex-
changes during 8th five Year Plan. Ex-
ehanges at Puthencruz, Pothanlcad, 
Koothatukulam and Pandapally will be pro-
vided with STO facility as and when justi1ied. 

Conversion of Telephone Exchanges 
into Electric Exchanges in Kottayam 

District In Kerala 
657. SHRI P.C. THOMAS: Will the 

Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether it is proposed to convert the 
telephone exchanges at Kanjirapally, Mani-
mala, Uzhavoor, Maranghttumpally, Mo-
nlpally, Bharananganam and Erattupetth in 
Kottayam district of Kerala into electronic 
exchanges; 

(b) if so, when and the capacity of each 
electronir, exchanges to be installed at these 
places; 

(c) whether STD and inter-dialling facili-
ties will also be provided in these exchanges; 
and 

(d) if so, when and if not, the reasons 
therefor? 

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) There are plans to 
convert telephone exchanges at Manimala, 
Uzhavoor, Marangattupally, and Erattupetth 
exchanges into electronic exchanges during 




